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not included it in the next weeks business. I
would request him even now to provide a day
for a discussion of the food situation in the
country.

SHRI MULKA GOVINDA REDDY
(Mysore): Madam, 1 have tabled a motion
asking for a discussion on the acute food
situation prevailing in the country. I have also
tabled two calling attention motions with
regard to the postponement of the Afro-Asian
Conference and also the statement made by
the Prime Minister that he is prepared to refer
the issue of Pakistani aggression to an
impartial tribunal. These are very important
questions and we are sorry to find that no time
has been found for discussion these important
issues here. I understand that the Lok Sabha is
going to discuss about the Indo-Pakistan
relations next week. Why it is that time has
not been found for the Rajya Sabha to discuss
these very important issues?

SHRI SATYA NARAYAN SINHA:
Madam, in the first instance, it is not correct to
say that the first week is over. The session
started on "Wednesday. We have worked for
two days. Friday is a non-official day, and I
have announced the business only for the next
week. Some of the points which have been
raised by hon. Members here have been raised
in the other House also. And we would try our
best to include many of the things which have
been mentioned here. But I cannot promise
here and now. We have at least four weeks
still, after the next week, when the House will
continue its session. These important points—
Indo-Pakistan relations, food, foreign affairs—
were raised in the Lok Sabha also and I have
practically given them an assurance that we
shall try to accommodate these items in the
third week or the fourth week of the session.

THE DEPUTY CHAIRMAN; The House
stands adjourned till 2.30 P.M.

The Houses then adjourned f°' lunch at
thirteen minutes past one of the
clock.
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The House reassembled after lunch at half
past two of the clock, the VICE-CHAIRMAN
(SHRI M. P. BHAR-GAVA) in the Chair.

RESOLUTION RE APPOINTMENT OF A
PARLIAMENTARY COMMITTEE TO
REVIEW EXTERNAL PUBLICITY
continued

SHRI MULKA GOVINDA REDDY:
Mr. Vice-Chairman, some of the coun
tries might have made up their minds
and might have taken up certain posi
tions. If they have a closed mind and
if they are biassed in one way or the
other, it may be difficult to plead our
case but there are a number of count
ries which are uncommitted and our
case should not go by default just for
the reason that we have not been able
to place all the cards before them.
That has been the experience for the
last three years. In 1962, when the
Chinese committed aggression  against
India, there was a frantic search made
for a 1,000 KW transmitter. It
has taken nearly three years for them to
conclude an agreement. If only proper steps
had been taken at that time, we would have
been in a better position to do good publicity
through the medium of the radio. As other
Members have already pointed out, in many
countries, though they want to listen to the
A.T.R., they are not in a position to listen to
the A.LLR. because they cannot get the
reception there. The Government of India al-
ways takes things in a very leisurely manner
and it does not attach first importance to first
things.

Some Members have already alluded to the
fact that the Foreign Service should be
reorganised and whenever appointments are
made for the posts of Ambassadors, the I.C.S.
Officers might be good in certain respects but
they have not been able to create that
impression in foreign countries that India's
cause is the right one, that India is fighting for
a right cause. They have not been able to
create an
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thai India is fighting for the preservation
of democracy and for the preservation of
secularism, that India is fighting against
Communist expansionism and Pakistan's
theocracy and militant dictatorship. We
have not been able to impress on some of
the countries that we are fighting not for a
piece of territory but for a noble cause and
we have not been able to impress on them
that nearly sixty million Muslims are still
living in India with all their rights and
privileges that the other communities in
India enjoy. It is because the foreign
publicity in the Indian Missions abroad
has not been able to cope up with the
changing times. The old rut to which they
were used will not pay us dividends. So
we have to take steps to reorganise the
Foreign Service and leading non-officials
should be associated to man our embassies
abroad. It was rightly pointed out that
some of the journalists should be given an
opportunity to man these services so that
they may be in a better position to give
exposition to India's cause. It was pointed
out that we are sending some Missions to
foreign countries to explain our cause.
Some of the Members are very much
eager to join the delegations going to Eu-
rope and other places but some of the
Members are reluctant to go to the African
countries. That is the same reason with
regard to the members of the Foreign
Service. They would rather prefer to serve
in Europe or America, but they are
reluctant to go to Afro-Asian countries. It
is because they have enjoyed all these
years the good things of life and they
would like to go and spend their time
more in merriment than in the discharge
of their duties and responsibilities to the
nation. Therefore it is necessary that
proper reorganisation of the Foreign
Services is undertaken as early as
possible.

The publicity material that is being
produced, as some body pointed out
some time back, is not properly utilised
in the foreign countries. In most of the
Missions, the Ambassadors, the
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Counsellors and Secretaries do not freely
mix with the representatives of the people
there, with the representatives of the
Government as well as with the
representatives of the public. They live in
their isolated shells and so they will not
be in a position to give a proper picture of
our coumry. In this war we have gained
the prestige that we lost and in this war
we have been able to create some good
impression and as the Prime Minister the
other day put it, some of the countries are
now realising the need to appreciate the
stand taken by India. It is because an
attempt has been made now to present a
proper picture with regard to the present
dispute with China. It was true that
America considered at one time that
Pakistan was their great ally and therefore
they supplied armaments worth one and a
half billion dollars and now the position
has to be properly explained that!
Pakistan is not fighting the expansionist
Communist China, but on the other hand
she is hand in glove with Communist
China to scuttle .democracy in India and
that India is fighting the cause of
democracy, that India is fighting for
democratic institutions and  the
fundamental right; of free people. This
has to be properly and clearly explained
and if this Is done, I am sure, many
countries, including the U.S.A., will try to
change their attitude. Now we could see
some change in the attitude of some of the
Western countries and it is because our
case is being properly focussed and is
being properly emphasised.

Therefore, I feel that the Resolution is
a very simple one. The failures that we
have met with should be examined to see
what remedies should be effected to
rectify the defects in foreign publicity
that we have all along adopted and
therefore I feel that there is need for the
appointment of a Committee of
Parliament of fifteen Members so that
they can examine the causes of our
failure with regard to foreign publicity
and how best to improve that. Thank
vou.

SHRI M. S. GURTJPADA SWAMY
(Mysore): Mr. Vice-Chairman, Sir,
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I welcome this debate because I attach great
importance to publicity, especially external
publicity. 1 am glad that there is keen
awareness among friends here about the
problems of external publicity. In the past, on
many occasions, both in this House and the
other House, views were expressed that there
had been great inadequacy in our machinery of
external publicity but today's debate, I think, is
particularly important because we are meeting
soon after a great conflict, and we have seen
direc-"tly, at close quarters, apart from other
things, how the apparatus of publicity has
worked. To my mind, the battle that we are
waging jn the field of propaganda and
publicity to win over many minds in the world
is far more exciting, stimulating, hard and
subtle than the actual war on the battle front. I
feel that we may win a war on the battle front,
but in the battle or war of minds, I am afraid,
we may lose. So i attach far-reaching impor-
tance to this problem of external publicity.

Here I do not in any way mean to suggest
that internal publicity is not important. I attach
very much importance to internal publicity,
but I attach far more importance to external
publicity and it requires our greater attention.
Sir, there have been occasions in the past also
when it has been pointed out by my friends
here and elsewhere that our embassies abroad
have not been able to fulfil an effective role in
regard to propaganda and publicity, that they
have not been able to project the image of our
country properly there and that they have not
been able to explain our policies, and all these
years there seems to have been a sort of self-
righteous attitude on the part of some people
in the External Affairs Ministry. If it is wrong,
I will be happy to know-that my statement is
wrong, but it is my feeling that a sort of self-
righteous attitude in the matter of publicity is
creeping slowly in the External affairs
Ministry, and as a result of this there has been
a sort of callous .and casual treatment of this
problem.
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There are various instances to show how our
diplomats abroad have been callous or casual on
important occasions- To name a few, take the
case of the Anglo-French aggression on the U.
A. R., when it took place, our representative in
the U.A.R. was not present. Then again, when a
military coup d' etat took place in Pakistan, our
High Commissioner Was not there. Then when ,
military  dictatorship ~ took  over  the
administration, the Government in Turkey some
time past, our Ambassador was not there. Simi-
larly, when there was some trouble in Nepal,
when the Government was i changed, our
Ambassador was not there. So, many instances
may be multiplied. Now this shows a certain
amount of callousness if not casual-ness on the
part of our diplomats in treating the problem of
publicity as well as other important matters;
they have not been able to be present on crucial
occasions when their presence was badly
wanted, and they have always shown a sort of
disregard to the political developments there and
to reporting on those developments to our
country.

Again, as I said earlier, they have not been
able to explain our policies and they have not
been able to project our image to other
countries. After all, good policies can be
spoiled by bad advocacy, and as I said, I think
the sense of self-righteousness is too much
with us; we feel we are right and so we expect
others to feel that we are right, and this kind of
attitude, I should say, does not fit in well in the
modern context and, I think, the problems of
publicity are so important and complicated that
they require a modern mind to look after that
aspect; the problems of publicity and
propaganda cannot be handled or tackled by
ancient minds and so I am surprised and
shocked to fund this kind of self-righteous
attitude on the part of certain officials, and the
same tendency in another form of callousness,
if not casualness. is prevalent . among some of
our diplomats

Tt is not my intention to say that I nothing
has been achieved In the field
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publicity; some rendom attempts have
been made and some actions have been
taken, in , buff, during emergencies, to
explain our attitude and our stand with
regard to various issues. But the whole
thing has got to be assessed from the
point of view of results; it has got to be
seen whether our publicity ,nd
propaganda abroad were effective at all,
whether the machinery that has been there
has been geared to the purpose on hand,
that is the sole test, and if you apply this
test, I am afraid, we have failed. There
have been various inadequacies, lapses
and weaknesses on various topics
developing off and on. I think one of the
greatest drawbacks in the field of
publicity and propaganda is that the
information service of the External
Affairs Ministry, particularly in the
embassies, has been considered as an
unimportant adjunct. Most of the Press
Attaches have no iocus standi; they are
part of the embassy but they are treated as
a sort of casual contract personnel and
they are a sort of dissatisfied bunch. Such
people, if they man such service, we
cannot expect good publicity, good
advocacy, good propaganda.

I feel that publicity and propaganda is a
very very complicated affair. It requires a
tremendous amount of training, skill,
experience, aptitude and ability, and I
think a modern publicist is far more
important than a traditional diplomat,
because what is diplamacy today except
publicity and propaganda in the world?
And what is the role of , diplomat?
During wartime a diplomat cannot
function, because he always says, "I am
not staffed with proper personnel; I suffer
from various inadequacies, of resources,
personnel and the like", and during
normal times he will never act. So 1 think
that the only people who are important in
our diplomatic missions, in our
embassies, are those who engage
themselves seriously in propaganda and
publicity, who prepare the materials and
who cultivate the minds of the people
there to see this country in clear
perspective.  Ido

reuieu; external publicity

not think there are many instances in / our
embassies— that is my knowledge—where
our Ambassadors have gone out of their
way—not in the wrong sense of the term—
who have gone out of their way in
cultivating public opinion there and press
information there. Some handouts and a
few pamphlets will not mean much in. these
days of great publicity.

I think my friend has pointed out that a
small amount has been allocated for
publicity. Well, I am not bothered
whether the amount is small or big. Let
me take it for granted that the amount
allocated for publicity and propaganda is
very meagre. But that is not important;
resources are not at all important in the
long run provided the people who work
there are more resourceful; if the people
there are more resourceful, lack of
resources can be made up. Take Pakistan;
it is not a country of great resources. Take
China; it is not possible for China to
allocate so much resources needed for
modern propaganda. Take petty countries
around; take Ceylon, for example—I do
not want to compare My country with
Ceylon. Anyway, it is not a question of
resources; it is a question of resource-
fulness. What we require is a cadre of
personnel who have thought, imagination,
skill and training as 1 said, who take it as
a sort of missionary task to propagate our
ideas, interests and policies abroad. That
is what is required.

Unfortunately, as I said, all of us are
limping on this issue. We have not been
able to make up our minds. Very odd
suggestions have been made here and there,
but I think a very big effort is necessary in
regard to propaganda and publicity. Proper
planning, proper preparation of the material
and proper execution of the policy laid
down and who directs the policy, all these
things become extremely important in the
modern world. So I feel that what is
required is not merely an expression of an
attitude, an expression of a wish, an
expression that something is wrong and that
it has I  got to be rectified. = What is
required
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is not merely the mending up of some fences
here and there. What is basically wrong is the
complacency that is prevalent in some
quarters, a sort of lackadaisical attitude
working in the minds of some officials. Now,
that is also wrong. Within these extremes we
have got to take steps, very very concrete
steps by which we may bring about a change
and the necessary reorientation in the set-up of
the external publicity. May I suggest that our
external publicity is only treated as the
Cinderella of the External Affairs Ministry
and that this attitude should go. That attitude
should be give"h up. I say that more and more
the Information and Broadcasting Ministry
which has the necessary expertise, which has
got the necessary personnel, should be closely
associated with this work. External publicity
also should be linked up with internal
publicity. What we say in India should have
the necessary rational relation with what we
say abroad. Therefore, I say some sort of a
marriage between the Information and
Broadcasting Ministry and the External
Affairs Ministry should be brought about. And
"y 1 venture to point out that one of the ways
of doing this is to have a joint council or joint
committee where the experts of the External
Affairs Ministry and the experts of the
Information and Broadcasting Ministry may
be there, presided over by a senior officer .of
the External Affairs Ministry? Secondly, may
I say also—and that is may information that
these things are being handled by a Deputy
Secretary in the External Affairs Ministry?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI LAKSHMI N. MENON): A
Joint Secretary.

SHRI M. S. GURUPADA SWAMY: May
be a Joint Secretary. But I feel that he has got
many other duties to discharge along with
these functions. I think that a senior person
who can exclusively devote himself to this
work should be there in the External Affairs
Ministry and he should direct and take over
the direction of this policy,
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consultation with the
Broadcasting Ministry.

pian it out in
Information and

Now, I come to the other point raised by
some hon. friends from the other side. There
was a lot of delay, I find even during the
emergency in the broadcasts of the All India
Radio. One of the reasons given is that
clearance was not got from the the External
Affairs Ministry in time, and therefore the All
India Radio delayed the broadcasts. Why is
this? Why should there be this kind of
procedural delays with regard to our
broadcasts? What is a broadcast? A. broadcast
is based on certain norms, and normally ,
broadcast should have news value information
value and truth. If these things are there then
there should be immediately clearance given.
After all, news loses its value if not broadcast
immediately. We find in Pakistan that we get
immediate broadcasts of any news, any event
there. But there is inordinate delay in this
country. To a certain extent this was obviated,
but not to the full extent. I say this is a wrong
procedure and I would very much wish that
our machinery is reoriented in the direction of
expediting the flow of news from the Ministry
of External Affairs to the All India Radio

Mr. Vice-Chairman, there has been some
talk of hostile propaganda against India by
foreign countries (Time bell rings) I think I
will take only about three or four minutes
more. [ will be finishing now. I was referring
to hostile propaganda in foreign countries.
This is part of the bigger problem of publicity
and propaganda. What is it that we are doing?
This is linked up with the entire policy that we
have been pursuing abroad. We have got to be
very clear and alert to meet such propaganda
in other Countries. But I feel that our
embassies abroad are so constituted that they
are not able to take any decisions about the
hostile propaganda going on there against us.
They are even afraid to-
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outs giving tb.3 r.ecessarly clarifications.
They have got to refer these matters to
Delhi for getting approval. Otherwise no-
thing can he done there. But why this kind
of an attitude. I do not know. In the matter
of publicity, I feel that no foreign
propoganda which is against us can be
countered or prevented if there is delay.
What is required is expedition and a lot of
dexterity imagination and thought should be
put into it.

Therefore, 1 submit that there should be
competent personnel to handle this matter in
our embassies. A new cadre should be
created and if competent personnel are not
available in the Administration,—they are
not available and that is my view, because'
they are not trained for this purpose, they are
not conditioned for this purpose—then they
can only be taken from outside. They may
be journalists or others with the necessary
experience. What is required is that a cadre
of publicists should be there—here and in
our embassies—so that during emergencies
we can always depend upon them, and not
on an ad hoc basis take in some journalists
here or there at the time of the emergency.
That shows immaturity and that should not
be there. I therefore plead with Government
in all earnestness that there should be an
awareness that this problem of publicity is
there. First of all that awareness should be
there. There is awareness in this House, that
there is such a thing as the problem of
publicity. If there is this awareness then I
think all the other things will follow. I feel
that great vigour, vitality and drive have got
to be imported to solve this problem of pub-
licity and I hope the hon. Ministers in the
External Affairs, who are here will take my
views in the right light and I count on them.
Thank you.

ot Farrerere wmprertersit stefear
(wer wwr) : Soge™Ayw  WERY,
o oswEmE s owwEw ¥ 4w
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fear 2 suwr gwds s & o4
& @er gun | "R AT aga WA
A § AAT Y TET g WY ST
TIT § ga¥ @ik A wgrad W1 §
fr fagwr w=T g=@1 gar & IEwr
gra AN @ gl @ S g,
faamr ware v @ Far TEE
qvet A At wfw wEr #0 gW
agt et o # uF wEeEe @ e
Aqrara mwr o W faw s AW
AT JrF s s WAl faw oAl
@ gfez & 5w & g § g wdqd
sraeyw g1 T § g w1
F1 gfte & 39 7 ¥8 3, foew o
¥ 9 w9 g §1 #w=w fagra
gt affmfaw 23  gw
g9 gya faat &1 &sar agr 9@ |
a9 & WY 9T @y AW, W
@ vfEafadt & &7 #fagwury o
gardr feafe & =w#1 @ ga o
auoar ¢ f@ swa ogw a3l S
T 3fez & gwrdt W1 WA sgaEy
2 ga% w1 AR §W 1 g
qTAWFAT 2 |

[Tae Vice-CHATRMAN (Sur! AKBAR
ALt Kuan) in the Chair]

fagw fawmr & wmA@e @9EAT
BATE WA aqawYT AZT WG &,
FTH wET T w3 o gfa ad
TE FTCET W W AT @ —
gaTy Tergd fagw ¥ E, gwry gwn-
qa faawt % &, ofeors Feaoea sfees
§ fegdi swmwed & TwrTdwa
gifped & T werdl, ufiyese
7o uErel  afsafadt mfeed ¥ @
¥ qdt A4y J€r gl & fw
a1 dn gge far & 1 FEr
fager framr =t
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waasE e wfeas 7 owmr
faar @a gy lwar =% =gz
W gwd fadw § T &
feafa 87 g7 @t fawa & sfqg
T & Az |4 gwr faad
fazwi o fua & sagv @ & gw Afz
FIAMGZ AR FAMEE?
ot gt fam & sad gwe afa @
ggiAfa o sa¥ gw afz wea s
g suH g A dm ATy A v § 7
age@ @%rE F A § gwa! wwwy
A@ wEw 1 oa F oS e
AAEH & F—qHAFE T AT
1 FaEw f2AT, o To WTo T
gag™  fam-—sa% T § oEw
A faviz qv wgway & f& A
u=6 fagia §9 & aasg W andr
uggeAT whod fafaet g ofe-
fedr w0 77 S & FEeE
Mt wEl 7 5 mgag € AT gEE afe-
arREEEY gL TS W1 gaT ard SiE
g | 2 o 7 &0 AT 740 A1 a8
ga HAT S faRw 7 T9T wvF A
TEaz F1 Al fewer FT @EA @
Tgl, aT qgi wegr avg ¥ fevz
FTET & AT GA ATT FLT AT
9T T @ 2§ PR oA A
gt &1 7€  fF ag ofafadr &
e § =91 foar &%, IO wE =T
F3 | 7%g faed f1 o= aw waETe
& wfew gud 39 1959 ¥ maaw,
ar w7 § g oWWT AT AU A/
2 o g 9= %71 Wi Aer A E,
AT 3 | FAEATHI IO TRE TER TS
T IAR WA T@ fad Sy
20 faaraT, 1959 % ‘Sfzas vraua’
g wrfora gur ar f& gmg faw
@ WA -HAF 9T K97 Wra
ORI g wmeE e fawrer
T, @z ifsar  ETS® W wEE
far & am W @ faem
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3PMogit g @ & wEad
¥ ¥ ¥ o owma FT aww
grmr & f& gwd §IR
fageit ofimfedt & av ¥ S9ET
Fvs W g W ¥W oAt W &
TeATE AEF A1 91 W ) wEe HA
¥ oqr ad@ g, W AT HOFE
aoT 39 famz @ & 2

gl fagwt & w6l @0 g7 FL AT
# o gt ange o wwewg
91 wEFT UF qA AW o7 OAq
gyl M oyz weEl 4 wEr §
fs gmdl agi or @@ wfaEfer
qRimT 21 89 @i &1 @@ 9T
faear e fawenr wrfzd 4, S
@ Towar & s W@ & wir agi
W weEl g g wifgg 4 9g
T & ArewE dlo dlo #HTo I
g7 v egr § fF oqrmad § faeg
g §, NgHTT A@0 vEd g1 Al
feafs ag & f& ofemit  mifwers
H form qemmm s § 398 s
fergraa & wEew @A € @@l
0T WA AT a% w1 EWrE
& g, %W amg #v fagei ¥ g
q0F & Sfrvare g ag1 fHuy smar g
ol awFye fazei ¥ Az FT A3
& T 3w gt 97 91 wAa fear
THE A< § TRT ¥ uF wa fawar
g, foe®d F9 oW & moF awa @
AZAT £ |
"While giving his impressions of his
stay abroad, Raj showed much concern
over two disturbing features. An image
much humiliating to our country,
projected abroad by wrong newspaner
and radio reports circulated outside by
foreign agencies, and the rather
unbecoming attitude (tending to lower

the prestige of our country) of some
Indian living overseas....
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. . In this connection, I recall an All- TS Ty
India Radio broadcast by Sir C. P. ifa % faems ¢, 72 ¥

Ramaswamy Aiyar who, like Raj recently 81 B9 T AG F AT FA FHE

returned from abroad after an extensive weq ##f frar | gwfad a8 wer
trip, in which he advised overseas Indian T AT
how they should conduct themselves. In a a ﬁ:- W ag W Al
nutshell, every Indian, when staying #T< g# famw =qq & =fgd
outside his country, must act as the envoy . )
of his own motherland'." UF 99 9@ S+ AT ATHT

ar 3z arz faR ¢ W %Wﬁﬁfmmw
A FHFE L AR K Fo A€ FT AT AT LA Z FT G FE
WY | AR AW F A 4 v fagwi 0 WA A1 IRE ¥ Fowve w oS
# & fvd oA F1 W w1 Oeigd oz fag faeer aifed o1, a8 =
ATA FT W 47 feafa 5t ovee F@w v # aE frear T sl ®
=ifzd, #fes g% sware # warar W & wfg 9K W 2
fisrar wfed o gard s I T .
R darcTE 31w Tk A ¥ R o e ot s & e s
& Fer ¥ dbafid gwee & 0 oW w0 W@ T gE A1 sEA
A & uw e frwer 8, Praw SO R WA IE W E
F@ "o ATEH WA @ T E:

'Publicity Efforts.—An absorbing topi .
of conversation is what Izvgnfovrvrlol}lgg Sv?;ﬁ dq & we T oare ¥ ow qﬁz-

blicity. 'S bl th t

g?}ferls)ubulr(:glcrati(z:m;ctitugggeanderesgst:;g T AT W T uﬁw%ﬂa%ﬁ' g
but everybody agrees that something has to 5 s 1962 Faefre § aTTE AT

be done about it" ST HIT T gﬁ?ﬁﬂ, T A

A ¥ P A g e ¥ o
TR A @ WAL TR ofen | frgeft ar@ &1 oOH A
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AT AT & A 9% o avg &
AT A oAt g o avm 8 d
F HTEAV F AT TALA FIA A HIL TF
g Afea gRra w=TE favpr dan
T ag quim: T @ A A al
T AT TEAT §, T G XS HeAT AR
T W §1 VA FET WINE & T
wEry fagw o § a1 Fgf & wis-
F wa grr Py a2 #)

77 wiaFrdl 9% T
§ ooramn | @ e
CAR I T 7 2 ko
7 fagw & waraw fawer v
@& AT sEfFe
FT THIC HIH HC AT
for s faaza 2 &
I% 4 $9 waAw faure
gurer  feafa
qHAL AT TqH |

EEFELES
ﬁ’ sl ]
.ﬂg 13

o

§424
112
EE|

3
ai% p

¥ waroar #1 A
ST T § AT qET<
H oHEr AT wHT
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it &) feafy ag & fe g mwi
T faar & S werE W wweE
TRy ¥ & g @ #m-
fedmra wdf &1 gwi fadwr fawwr &1
affedt #1 feama w=wr 8, gwan
faamr &1 ofeafedt &1 feamm w=m
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MISS MARY NAIDU (Andhra Pradesh):
Madam Deputy "Chairman, I rise to
support the Resolution moved by our
friend, Shri Abraham. Publicity, Madam,
is a weapon that can make an elephant
look like an ant or turn an ass into a horse.
That is what Pakistan leaders are trying to
do. Pakistan dictators, Ayub Khan and
Bhutto, seem to be irresistible m
distorting the facts but we need not do
that. At the same time our leaders and our
people must also be careful. What is very
very important at the present time is to
make the public of our country and the
people of the whole world know,
understand and realise the facts as they
are and also see that they have them
without any delay. None can refute
Madam, the fact that we are not really
smart in our publicity. If we were smart, it
would not have been so difficult for our
mission to prove in the Security Council
that Pakistan is the aggressor. We neg-
lected ourselves not for one year but for
years together otherwise when Pakistan
leaders were assuming the role of
protectors of the Kashmiris why did we
not ask the world what right they had
morally or legally? Why did we not by
every possible propaganda impress upon
the world that they have no right at all
because no other Government except
Pakistan violated the principles of self-
determination as Pakistan Government
has done? How, when and why did Balu-
chistan, Chitral, Kalat, Bahawalpur and
all these come under Pakistan' What right
have the dictators of Pakistan to question
about Kashmir' We should have made the
whole world understand that they had no
right at all and that we have every right
because Kashmir on its own bad name
into our fold. On September 8, 1948, the
Pakistan Foreign Minister said: "Pakistan
is under no obligation,
international or otherwise, that pre-
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vents her from sending her troops to
Kashmir."

Did we make the world at that time to look at
what they were saying? On January 17, 1952,
the Chief Minister *of West Pakistan said:

"If the U.N. proves to be a band of
thieves, we will have nothing to do with it.
We will prove that we can liberate Kashmir
with the strength of our arms."

This has been going on for years together.
They have been threatening -us and the UN.
right and left and mwhat did we do in order to
make the world understand their aims? The
'Pakistan Times' wrote on February 13, 1956:

"The question of Kashmir would never
be solved until every man in ethe country
was militarily trained and armed with
modern weapons."

They added: "I am sure Kashmir *would never
join Pakistan without lorce." Khan Jalaluddvi
Khan said this. What wonderful statements
these are, how they contradict one another.
First they pose that they protect the Kashmiri
people. Again they say that the Kashmiri
people will not, on their own, agree to go to
Pakistan, unless the Pakistan people take them
by force. Did we use these contradictory
statements in order to impress on foreign
people, on everybody else and to prove that
were not consistent? We did not. So, it is
proved that they have no love for the Muslims
of Kashmir but only for the land of Kashmir.
How did we use these statements to make the,
UN. and the world understand the real
motives of Pakistan? If we are to be honest to
ourselves, we did .not care at all for what they
said. We were indifferent to what they said
and felt that Pakistan can only bark, but not
bite. I do not mean to .criticise the
Government. The past
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is past. We have to take care of the future.
Many of my colleagues have spoken and said
everything that was defective in the Ministry,
but where were we in those days? We could
have asked the Ministries to do better
propaganda. We too were sleeping in those
days. So, let us not now

SHRI P. K. KUMARAN
Pradesh): They would not listen.

(Andhra

SHRI V. M. CHORDIA: Nobody was
sleeping.

MISS MARY NAIDU: If we were shouting
at them as we are shouting now, perhaps they
would have listened to us. Anyway, all of us
took it for granted that there was no fear and
that we need not bother about propaganda.
Now that the emergency has come, everybody
is up in arms. The Opposition Benches were
not with us in those days as they are today. If
they were with us and they had given their
advice as they are giving today, I am sure the
Government Benches would have really taken
itup

AN HON. MEMBER; That shows their
patriotism.

MISS MARY NAIDU: So, the patriotism
that has come out during the emergency did
not exist in those days. So, let us not think of
the past.

SHRI V. M. CHORDIA: You are mistaken
here. It was expressed.

MISS MARY NAIDU: It was not
expressed in the same way, I am sorry.
Anyway, we do realise now that something in
particular has to be done. A little while ago
our friend, Mr. Pattabiraman, mentioned one
little point with regard to Muslim artistes. He
said in the Islamic Conference held in Jakarta
a booklet entitled "Muslims in India" was
shown —in that there was our Vice-President,
and along with him were Madhubala and
Dilip Kumar. If we



455 Resolution re

appointment of a Parliamentary

[Miss Mary Naidu.] were smart, we
would not nave called them as Madhubala
and Dilip Kumar. We would have called
them hy their Muslim names before we
printed them in the booklet. But we did
print them as Madhubala a»nd Dilip
Kumar and gave their Muslim names
underneath. Immediately Pakistan took it
up and made much of it. They twisted it to
suit their convenience and said that
Muslims were not allowed to exist as
artistes in India under their own names.
They must change their names. The whole
world knows that this is not true, but it is
not sufficient. If the world does not know
it, we have to force it on their brains. We
did not think that it was necessary to do so
in those days. In the future at least, when
we are giving these pamphlets let us give
them the fact that our porters, our
rickshaw-wallas, = whether they are
Muslims or Hindus, side by side pull their
rickshaws. At present they are helping the
jawans with tea parties and dinner parties
with the money they are saving. There is
no difference whatever between a Muslim
and a Hindu. At least now through
photographs and everything else let us
make much of our propaganda. The real
reason [ felt was that we had been
neglecting it. Instead of blaming the
Government, we could all agree to one
point. The fact is that we fail to hate the
people of Pakistan. Our trouble is only
with their leaders. When they go on
publishing in every way their utter hatred
for us, we'are simply unable to say
anything against the people of Pakistan
because we know in our hearts that they
are not to be blamed. Only their dictators
are to be blamed and so we are not really
able to go on criticising them.

Madam, anyway, the time has ,ow
come when we must be quick and alert to
prove our pure actions by smart
propaganda. Once again I say that in the
Security Council we were unable to get
the aggressor named only because of our
lack of foreign publicity. So. in future,
I suggest
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one or two things. There must be co-
ordination in all embassies  throughout
the world and there must be proper
guidance from the Centre. For that

even at the Centre there must be co-
ordination  between  the  different
departments.  The Ministry of Ex-
ternal Affairs and the Ministry of
Information and Broadcasting must
have some sort of co-ordination.

Every embassy, I say, must have one or
two members who know the language of
the country to which they go. That is very
essential, because  no country likes to be
given propaganda papers in some other
language, in English or in some
other language. They would like to read
it in their own language. So, it is
very essential that we train  some of
our young boys and girls or ask them to
undergo  training in . all  the
languages. There are many boys and girls
who are ready to learn different langu-
ages. Pick them up and give them
training in different  languages  and
send them to the different embassies so
that there may be quick translations at
the embassies, on the spot, and for them
to distribute the papers to the people of
that country.

Also, I request that all those who are
being sent as Ambassadors and their
advisers and other helpers and workers in
the embassies must be given proper
training in the country before they are
sent. They should not be sent just because
the appointing authorities know them or
they do not know them. They must be
given some thorough training and they
must be made to understand what they
must uphold in those countries. Our
culture, our Sanskriti, everything that
belongs to us must be thoroughly known
to those people who go as Ambassadors
and as their followers. With these words,
I thank you for giving me time to speak.

SHRI P. K. KUMARAN: Madam,
som, time back when Mr. Pattabhi
Raman walked into the House, I thought
that he had come to listen to the
discussion here, but he has left, leaving
the two Foreign Ministers to
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listen to the discussion. I do not consider that
external publicity is the sole affair of the
Ministry of External Affairs at all. The
Ministry of Information anfl Broadcasting is
equally responsible, if not more, for the stuff
that comes out through our External Affairs
Ministry for consumption abroad. Another
Ministry is the Commerce Ministry, which
organises exhibitions, itrade fairs and all these
things and they issue leaflets and brochures
regarding the products which we produce.
These things also create or influence the
image of India abroad. He is also absent. Of
the two Foreign Ministers, one Minister is
absent now. Only Mrs. Lakshmi Menon
remains here.

This morning while I was just glancing
through one of the bulletins issued by Press
Information Bureau— I do not know why this
particular copy came into my hands—I came
across some gems. One is this. This is
regarding the Rann of Kutch. It is not current
and it is a bit old. They have given the
background and say:

"Most of the area lies below 600 feet."

I do not know what it means. Then, it says:

"The environment is generally arid and
the region lies between dry shares of Sind
and the fluctuating flank of the Arabian Sea
Branch of the monsoon."

I do not know, but the position of the Rann of
Kutch is supposed to be un-understood by
this sentence.

THE DEPUTY CHAIRMAN: What ar,
you reading from?

SHRI P. K. KUMARAN: This is from a
handout by the Press Information Bureau,
from the Ministry of External Affairs,
External Publicity Division, Press Relations
Section, New Delhi, April 12, 1965.
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SHRI GOPIKRISHNA VIJAIVARGIYA
(Madhya Pradesh): Is it foreign press or
our own press?

SHRI P. K. KUMARAN: It is the
Government of India's Press Information
Bureau. Another thing. Here in the whole
Government we are trying to establish that the
Rann of Kutch was always ours. When we are
giving information regarding the portion of
the land to people abroad who do not know
anything about it, I do not understand why the
different vicissitudes or the different
arguments or the different stages in the history
should be produced. The facts should be
stated in a clear-cut way. Mr. Bhutto was
more clear when he called all Indians as dogs
in the UN.O. But here it is said:

"In 1938, , Survey of India official of the
then British Administration showed the
northern boundary between the Princely
State of Kutch and the Sind as "disputed"."

It might be a fact, but my point is why bring
in this fact into a handout which we give to
foreign nations? How does it help publicity?
If anything, it only creates more confusion in
the minds of those who read it. I could not
read it completely, but I will just show you
some more. This is the sentence which
appears in the hand-out of the 19th April:

"It was in 1947 that Pakistan concocted
her claim, totally arbitrary, gratuitous and
baseless, for half the Rann of Kutch."

In 1947, the actual division took place. Again
there is another sentence:

"Fo, the first time Pakistan raised' the
issue in 1948."

There is contradiction in the facts which are
produced and given out to foreign embassies.

There is a tactical mistake in another thing.
Here is a sentence

"Another tactics which Pakistan has
learnt at the feet of its new
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[Shri P. K. Kumaran.] mentor, Mao Tse-
tung, is the clandestine encroachment upon
Indian territory to create justification fo,
claiming this illegal occupation as de facto and
de jure possession."

Mao Tse-tung is not liked by us. He has done
us harm, the maximum harm has been done
by him. But the point is whether Mao Tse-
tung is understood in .the same way by the
African countries. What do we find. Many of
the African countries do not believe that Mao
Tse-tung is wrong. That is the position. What
happened to the Afro-Asian Conference? You
had a lot of difficulty in convincing the Afri-
cans that Mao Tse-tung was wrong. Why
should the British people who are anxious to
get ,the business of China rather than continue
the friendship of India believe this? Mao Tse-
tung has done harm to India, I agree. But the
way in which our case is explained is
tactically wrong. It will not be understood by
a citizen of Ghana or any of the Middle East
countries. There are some of the gems which
are issued by them.

AN HON. MEMBER: America will
appreciate you.

SHRI P. K. KUMARAN; This is the
position. It is not a question of the External
Affairs Ministry alone. These things are
produced by the Press Information Bureau
under the Information and Broadcasting
Ministry, ana they have got a Department
where there is a quarrel between the Press
Information Wing and the blue-blooded I.F.S.
officers, whether they should come in the
seniority list. whether they should be merged;
that kind of struggle is going on. This is one
of the basic reasons for th, haphazard way in
which things are done.

The hon. Ministers have been touring all
countries recently and it is hoped they are
giving a proper image of the country abroad.
In Soviet Russia the problem never arose.
Recently I happened to go to London,
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Pans, West Uermany, t>witzeriana Italy etc. |
went from here with the idea that India is a big
country, is a great country. Going through the
newspapers and articles which 1 read
everyday, my head was quite swollen. But
after the initial reception and all these things in
London were over, I moved to the house of a
friend and I started mixing with the local
people and the local Indians also. Incidentally
I can say that there is not a single Indian in
London who has got a good word for the High
Commission's office in London. I do not,
however, think that this is the occasion to go
into details. From there I came to Paris. There
also I visited not many but a few friends and
discussed things with a few people. Invariably,
you must excuse me for telling you, the first
question I was asked by strangers was this :
"Are you from Pakistan?" I said: "No. I am
from India". They said: "Oh, India". This was
rather strange. | felt what is this "Oh, India",
as if it is something like a second class
country. I discussed with the members of the
Communist Party in Paris and asked them
what was their reaction to Chinese aggression
against us. They said: "We were sympathetic
to India, but we did not get any material. We
phoned your Embassy, they had no material.
But from the Chinese Embassy bundles after
bundles of material were coming to us. We did
not know what to do." This was the position.

Again, once travelling from Geneva to
Berne by train, I was discussing with some
friends. Their first question was: "Are you
from Pakistan?" My impression is that India
is a big country, that we are known through-
out the world. In Europe people ask: "Are you
people from Pakistan?" 1 am relating my
personal experience.

SHRI M. GOVINDA REDDY (Mysore) .
That i the experience of others also.

SHRI P. K. KUMARAN: I discussed this
issue with two Consul-Generals of our
country in two Euro-
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pean towns and also with Mr. A. C. N.
Nambiar who lives in Geneva, who was for
some time our Ambassador in Bonn. I asked.
"What is this? I feel India is considered
something like a second rate country." Ol
course, officers after .their initial hesitation
also came out with reactions which were very
similar to mine.

Mr. Govinda Reddy just now mentioned
that while organising groups to go to African
countries, some M.Ps. are dropping out. It
may be incidental, but these people, with
whom I discussed, told me. that at social re-
ceptions our Ambassadors and others, when
an African comes, say: "How do you do?"
How do you do?" And there it finishes. With
the English people o, the Americans op with
other white people, they talk with them, they
hug them, they hug each other's wives, and so
on. But there is some sort of formality, some
rigidity with ithe majority of the countries
who have become free, who are heard in the
U.N.O., the world forum today. This sort of
reserve is there. It should be overcome.
Unfortunately God has made these countries
black, and naturally they have some douht
whethe, they are being looked down upon.
They have to be treated with special care.
When you simply say: "How do you do?" and
then g° on and talk with a white man, natu-
rally they think that We are slaves of the
British.

Another fact is that we are in the
Commonwealth. That small island,
England,—some status it does have by being
head of the Commonwealth. But the purpose
of the Commonwealth, I do not understand.
We are still .there. "Why is India still there? It
is not yet an independent country." That
impressio, often prevails among many people
in Europe, that it has not yet becom, free. This
doubt is still there. I am not telling you things
out of imagination. Why is it there? We are
a big country, 150
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times bigger than England. It is after all a
small island. Day by day it is realising that it
is a small island. In order ,to give it a status,
this Commonwealth is being continued. The
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moment we walk out of it, the Com-
monwealth will collapse. We are still
hesitating. Lots of doubts have been

expressed. We are a strong country of 470
million people. We have got a status provided
we assert ourselves, provided we behave with
firmness. That we are not prepared to do.
This is the position.

In our dealings with people abroad, in
educating them, our bulletins should be short
and easily understandable by them, not like
some of these things which look like papers
from research students. First of all, .there will
be no patience for them to go through the
whole thing. Three days ago, I was talking to a
correspondent of an Italian paper who was in
Delhi. He said, "We are sympathetic towards
India because Pakistanis are out and out
American agents. We know that. But then why
d'd you attack in the Lahore Sector? We do not
understand it." He is the correspondent of a
paper. Naturally he has a wide knowledge. He
could not understand why India attacked the
Lahore Sector. What are our Ambassadors
doing? Cocktail parties are necessary once in a
way. They could give all ,thos, things. But why
not they hold press conferences also now and
then? During the Chinese aggression—I was
told—the editor of a paper j, Ceylon wanted to
know the views of our High Commissioner
there. He went thpre; he had tea but the High
Commi?sioner was talking a/bout Indian
mangoes. This is the position in the embassies
and of our representatives abroad. Unless we
overcome this, we cannot reflect our ideals, the
image of India cannot be properly reflected
outside. It is not simply satisfying ourselves
that we believe in Gandhiji, in the ideals of
Nehru, in internationalism and all that. That is
all right. For the common people there is np
time
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[Shri P. K. Kumaran.] to read big
books or research papers or the big hand-
outs given to the papers. We should also
hold press conferences to give the correct
position. That should be done. They
.should be vigilant. But the whole thing
cannot be done unless the External
Affairs Ministry puts the foreign service
people on correct lines.
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Again, about the question of appointing
Ambassadors, there is a controversy. One
Committee has been appointed. Shri N. R.
Pillai is the Chairman. It is good. Shri J\". R.
Pillai has a lot of experience regarding
foreign service and all that. But they should
have included * " one or two people from
public life i also. But all the members are
from service. I am not saying this out of
prejudice .towards people in -service. But
the outside reaction will not be reflected
unless some non-official members are also
included in it. These issues can be
discussed; several opinions will come
before the Committee and the whole thing
can be gone into. This should be done.

Also, it is. not the External Ministry's

show alone; the Information and
Broadcasting Ministry also is equally
responsible and its foreign section

broadcasts to Indonesia, China and ail
that. One point is that the whole of
Europe today uses these transistor radio
sets or medium-wave transistor radios.
Our broadcasts in shortwave will not be
heard by them. This question of
broadcasting to foreign countries is being
discussed over the last two years. Every
type of question is coming up now and
then. But the Government have not come
to a decision to instal a strong medium-
wave transmitter. All these transistors are
pocket radios. they are used even in
houses there; they have medium-wave
transistors. Even if you are shouting from
Delhi in short wave, it is not possible for
them to bear it. So, early steps in that
direction should be taken.

I hope that all these things will be taken
into consideration.I do not |
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know whether a committee is necessary.
It seems that a committee is already
functioning. I think that it would be better
that the Committee co-opts some non-
officiai people like Shri Akbar Ali Khan
or Shri Govinda Reddy to sit on it and
come to a definite conclusion as to how to
reorganise the entire External Affairs
Ministry and also the Information and
Broadcasting Ministry's External
Department work.

SHRI M. R. SHERVANI (Uttar

Pradesh): Madam Deputy Chairman, I am
thankful to the mover of this Resolution
for giving the House an opportunity to
discuss this vitally important subject.
While we as a democracy are no
believers in the techniques of the late Dr.
Goebbels which Pakistan seems to have
perfected, it cannot be denied that our
external publicity suffers from many
weaknesses.
This hag become more pronounced since
1962 when China mounted its aggression
against India. The recent Pakistani attack
on India opened the flood-gates of vil,
propaganda from Rawalpindi. Its
diplomatic missions have let loose a
torrent of literature based on falsehood
and half-truths. The foreign press has
come in for special attention at the hands
of Pakistan and all kinds of anti-Indian
stories have been planted in British and
American newspapers. The Pakistani
Public Relations officials have been
working overtime in all the world
capitals.

Foreign correspondents, who knew
little or nothing about the development in
the sub-continent, suddenly found
themselves in Karachi and Rawalpindi.
And they swallowed the Pakistani
propaganda hook, line and sinker. They
accepted as gospel truth the stories of
genocide, mass upsurge in Kashmir and
of superiority of the Pakistani armed
forces. But the foreign correspondents
sent to India underplayed the Indian
stories. Even the successes in the field
were belittled and represented as defects.
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I am quite willing to concede that
partly this hostility towards India springs
from the pre-determined attitude which
most Western countries have adopted in
the matter of Indo-Pakistan conflict, and
the External Publicity Organisation
cannot be solely blamed for the present
state of affairs. But many foreign corres-
pondents, when they are questioned about
the partisan attitude of their press, have
complained that the Indian official
publicity machinery is not helpful and
that Pakistani Public Relations, men have
been far more considerate towards them.
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I have had occasions to go abroad from
time to time and I have some idea of th,
type of propaganda to which Pakistan has
stooped, to blacken India's face. While we
cannot reduce ourselves to their level, 1
certainly feel that we ought to do more
than -we hav, done to place things in a
correct perspective.

It is no secret that there is a colossal
amount of ignorance about India in most
countries of the world. The impression
that Pakistan has been trying to create in
the countries outside is that after
independence during the past 18 years
Indians have been gradually reverting to a
state of savagery.

Two years ago, I met a foreign
diplomat at one of the Conferences
outside India. After a few weeks, when
we had become quite friendly, he asked
me with a confidential air one day, "Do
you worship snakes if India?" "Yes", j
answered. "Do you treat cows as sacred?"
was the next question. "Yes" was my
reply. "Do you have people who are not
allowed to draw water from the well even
if they are dying of thirst?" was the third
question. I said, "Yes" and added: "We
were doing all these things three o, 'four
thousand years ago when people in most
parts of the world were living in caves." I
then explained to the diplomat that the old
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superstitions had died out almost com-
pletely, that untouchability had been
abolished by law and that the West
looked after its cows far better than we
could afford to do. The next day this
diplomat with a feeling of apology
showed me a glossy publication brought
out by the Pakistan Government where an
attempt had been made to show that after
the British left India, Indians were gra-
dually drifting ,to a state of savagery.

In the whole of the Middle East,
Pakistan has assiduously created an
impression that India practises genocide
and, that Muslims at best are only
second-class citizens, I will quote one
example. Some time back I was talking to
a foreign Muslim dignitary. During the
taljks (he referred to the plight of
Muslims in India and to communal riots.
I pointed out to him that these riots were
a legacy of the creation of Pakistan and
that in a city like New York and London,
more people were killed .very year by
automobile accidents than by riots in
India. He then referred to the sta'tus of
the Muslims. When I pointed out to him
the high positions which the Muslims
held in the differ-rent walks of life—in
civil service, in foreign service, in the
academic world and elsewhere—he was
surprised.

I have given these two examples to
illustrate the nature of the Pakistani
propaganda so that we can think as to
how best we can counter it. In my view,
both quantitively as well as qualitatively
our external publicity suffers from many
shortcomings. The financial allocation for
the External Publicity Division for 1965-
66 ha= been actually reduced from over
Rs. 50 lakhs in the revised estimates for
1964-65 to Rs. 44 lakhs in the estimates
for the current year. In my view, in these
days, propaganda war is no less'
important than war on the battlefields. In
1963, the External Publicity Department
was reorganised in th. context of the
Chinese threat and Sino-Pakistan
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[Shri M. R. Shervani.] collusion. It is
said that a top Indian journalist had been
consulted before the reorganisation was
effected. In my opinion, th, reor-
ganisation has not solved the problem.
Most of the LLF.S. or External Publicity
Officials are cut off from the current of
events at home for long spells. They often
cultivate an outlook divorced from the
realities of the situation. If some of our
External Publicity officials had bee, in
India during the last one month or two
and witnessed the mighty upsurge which
had swept all over the country, I am sure
they would have brought to bear a new
passion and a new feeling of dedication
to their task. My suggestion, therefore, is
that there should be frequent interchange
of officers of the Indian Information
Sendees and the External Publicity
Services and that after every three years
an officer stationed abroad, should have a
spell of home service—either in some
State or the Centre. This would give him
a better slant on developments.

In regard to dissemination (f suitable
publicity material abroad, I must say that
our efforts are no match to Pakistan's. A
recent news report from Colombo said
that since the beginning of recent
hostilities, Pakistan had distributed in
Ceylon alone nearly two dozen anti-India
publications. In the countries qf Africa
and Middle East, the number of glossy
publications distributed by Pakistan is
equally large. I think We will have to do
much more if we are to counter false
Pakistani propaganda and create , correct
image of India in these countries.

In our literature, emphasis should be on
the nature of the current Pakistani regime,
and the character of the society that we are
trying to build up in our country—a
society free from religious bigotry and
regimentation. We should explode the
myths that Pakistan is spreading about
India." Not merely should we rely on
distribution of suitable literature, but
we
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should utilise all. axailable foreign

publicity media to explain India's case. In
many of the countries, broadcasting is run
commercially. Why cannot we buy radio
time to put across our point of view? In
the last year's-annual report, a' reference
had been made to the number of TV units
to which invitations were extended so>
that they could exhibit TV films on India
in their countries. Now that we are having
our own TV arrangements, could we not
produce our own TV films for exhibition
abroad?

In this connection, I welcome the
decision of the hon. Minister of Infor-
mation and Broadcasting to establish
Films Division offices in foreign coun-
tries so that our documentaries arid
feature films could be easily made
available for screening in foreign
countries. It would be worthwhile even
hiring  private halls or making
arrangements with local exhibitors for
screening these films.

I would like to emphasise the use of the
foreign press to project Indian ideology
and point of view. In view of the known
hostility of the Western press towards
India, I would like the Government to
consider the feasibility of buying space in
the newspapers to place our point of view
on various problems before foreign
people. There is nothing derogatory in it.
The Tory Party in the UK., assisted by
top-ranking firms of public relations
consultants, buys space in the newspapers
to place its programme before the
electorate. In the U.S.A. also this practice
is fairly common. In our own country,
some foreign Powers regularly buy
newspaper space to project their point of
view. We should place our stand on
Kashmir, Pakistani aggression, the
Chinese menace, the secular character of
our society, etc., etc. before the foreign
readers regularly.

Another Important point to which I
would like to draw the attention of the
Government is about the distribution of
selected’ newspapers to journalists,
leaders of thought and news media in
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other countries. In our own country, papers
like the 'New York Times' and the 'Guardian'
are being distributed on a similar basis. My
suggestion is aimed to keep them informed
about the trend of opinion in our country.

In the last year's annual report, a reference
had been made to our efforts to keep the Indian
students abroad properly informed so that they
could serve as our unofficial ambassadors. I am
sorry to have to say that this claim is not correct.
Most Indian ' students abroad are not at all
happy | with the high-hatted attitude of our
diplomatic personnel. Many of them wrote
pathetic letters home when they read in the local
papers, glowing accounts of Pakistani successes
in the recent operations. The least that the
Missions can do is to supply them Indian papers
so that they know what is happening in their
country. Only when they themselves are well
informed, can they succeed in informing others.

Another weakness of our external publicity
organisation s5 "is from the fact that most
countries which are friendly to us are
dependent on Western news agencies. And
since these news agencies rarely present
objective picture of events, a distorted image
of the country is often created in the countries
of Africa and Asia. I think the time has come
when we should get together with some like-
minded governments and help in the establish-
ment of an international news agency owned
co-operatively by the newspapers of India and
other friendly countries.

With these observations, I
Resolution.
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"This paper does not enjoy much
reputation in India. One of its most
annoying performances was a headline in
the issue of September 23: 'Weeping Shastri
tells MP's ot Cease-fire Order', suggesting
a; if a defeated India was accepting it with
tears."

78 wreaar< | forn 2 i wredtamza A
o gu gt areferanive # ag w771 fR
gz wiz4 forad & {5 us 725 A oF 96A
aar &1 v forar 2
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"But my German friend wrote
otherwise. She said that she was
frightened at the holocaust in which
India—India, mind you, not Pakistan,—
was enveloped. Belonging as she did to
the generation of the Second World
War, she know what bombing meant,
for her own hom, town of Hamburg had
been destroyed. She hoped that Delhi
was safe and, if not, that I and my
family had been safely evacuated.

"Amused a little, I wrote back saying
that there was little fighting in India,
and that even Pakistan, on whose
territory fighting was going on, was
pretty safe. Two days after the cease-
fire, however, an Indian friend returned
from Europe and gave a story
amazingly corresponding to the
German version.

"He had attended meetings of some ,
very well informed and intelligent
people. He had been to Brussels, Prague,
Belgrade, Bonn, Rome and Athens,
where he had talked to laymen. What he
gathered was that India had been all but
defeated; there was fighting around
Sialkot and Lahore, of course, but some
people insisted that these were Indian
towns. He was told that the Shastri
Government had toppled, that Sikhs had
taken control, and that America and
Britain were only pulling India's
chestnuts out of the fire."

4p.M.
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" 'Are there no eithics in news

coverage?' he asked. False-hoods such
as 'Bombay bombed,' and so forth were

unscrupulously spread abroad by
foreign news agencies and
correspondents."

"One hall porter in a Tahiti hotel,
taken in by these reports, asked Mr.

"

Kapoor: 'Do you have an army'.

"To most Americans, India' is still a
land of snakecharmers and fakirs, the

TE O B o g ar /g 7
producer-director-actor said. *Do you
have electricity?' an American asked
him."

"It is the frightening efficiency of

gl 1 1 437 YT & 5 g e
f oo 7gt faorett 1 @ ar ad
wait | femgmm & wanfers oot
et & B I T ofY o e 2 e
FUTL 19 RIS AT g AT Ag, e o
& a1 At 1 T & AT T awt & wwrd
¥ fasii ® oF Ao @At 9ga ¥ faw
ot e #, & ag s aspear foaa
g A A e &
fasi & arar av 1§ AT gAY ART 00—
Pakistani propaganda that lies at the
heart of the pro-Pakistani bias."

"In London there is an active Pak-

§ g aga @t A oft § wg fw
F EOWT @ —

istan society which was recently
addressed by the Pakistani High
Commissioner and, as a result of this
meeting, a letter was sent to the Times'
lucidly stating the Pakistani case.
The Pakistani High
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Commission also distributes pamph- j
lets, which are largely made up of |
quotations from newspapers and i other
authorities, on 'India's aggression against
Pakistan' and 'revolu- J tion in Kashmir'.

"With this picture of India as a
wicked military aggressor, to be
compared to th, Nazis, especially after
India has also for eighteen years been
preaching non-violence and irritating
other nations by pointing a finger at
them, it is little wonder that the attitude
to India is not a favourable one. The
English are particularly affected by this
as Mr. Nehru condemned them for
using violance in the Suez dispute.

"What has shocked me is that India
does not even attempt to con-tradict, or
to counter-balance, this picture. There
is no Indian Society, and the Indian
High Commission in London does
nothing; on the contrary, when it was
suggested to the wife of a high official
of the Indian High Commission that
Indian women in this city should get
together and do something to alter the
situation, she did not care. It is this sort
of behaviour on the part of our official
representatives abroad that antagonises
people and nations. * * * "
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&, W7 ga% a1g wret o A warfE s
W HIT I AT A FDFHT T2 WA~
A q¥ gWAT &, AT 10 WA o foh
7w o fw qrf e
FIVHIT H ogeAfars fEer /1 s
FITAT HTgeT & W7 g 94" 57 faar
fr mifgeam ari gefifend feor 7
FEE AT FTWT ART F 1A
fer zwa 7w wx far ¥
AT wEt AW W ogwmEa ¥ a1 &
aagar 1_f& o g & F1lwT 51 oAt
2 ag wad g FY | gafed § 32
07T T WA FEA F 91T F1 wfmaT
F IART GEATIA K ATAT ATET T
FIFTALEN T 2T T A1 917 oA
fergrarm @1 s &9, wad faaw
AT T I35 |

Iq gwiafa @ WITHT  FF GHTE
It T E |

oft A MTEW . UF AT
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THE DEPUTY CHAIRMAN: Under
the Rules of Procedure, you cannot
take more than fifteen minutes.

o faee o1 w1 7 9% F

= Fn|E 7AW A g 0 a7
FEA1 wTEaT g o ag ot wr S ww
7% & THAT Ao BT AE FIAAT B, WL
THAHT G FEFZFT | FAT WA Fe2 92
AT AT AT F73HEE TAT 2 TATT T8
AT AGT TEE wFAT g ¥Wilw a9
oF ATTET agi #1 9feew F "1q wie
FF24z A1 GO T9 TF A4 T ZAT
stat i et gare age & aean v s
FEA ARG ATEAZ &TH FT AT TRA
fewiez &l & qaa:famg & qa1
A9 &1 wEsT Wy v wfsd, A0
¥ g W] G F7 TEwT A L, WM
T &1 38 a7z wiaw f¥ 787 9z 0F
WA TE | A7 wd e dme A
7, TEFT W FEA g1 | Funy gfaar
% 93T, 3o 29, fgrgmare & qaifeaw
W1 Fwfear a T § A7 AdT awe
W AT ATET & 91 F  FE@ATOT FI
ARy F7r3 A1 Fiforw 97 | T F
2071 &1 6T FO0, gawt iz w9
T ATTHT T(AT F1 F T FHHT 17 TAFT
T ATAAT |

DR. SHRIMATI PHULRENU GUHA
(West Bengal): Madam Deputy Chairman |
do not know whether a committee of
Members of Parliament, if appointed, can
helo our foreign publicity. But I thank our
friend Shri Abrahim for bringing this
Resolution befor, the House, because it gives
us an opportunity to ventilate our feelings and
also to place some of our suggestions for the
consideration of the Government.

There is i. general feeling that India lacks
external publicity. Obviously the Indian
embassies have not been able to interpret
India to the people
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the cour. tries where they function. Only the
visits of the President, the Vice-President, the
Prime Minister and other dignitaries of the
Indian Republic create some enthusiasm in
those counir es and the people then become
eager to know about India and ihe proble”ns
which India is confronted with in working for
secularism, democracy »nd nonalignment. But
the tempo is allowed to dry up because our
people there cannot follow it up through
public contacts.

The China-India conflict brought world
publicity to India. The foreign policy of India
was matter of criticism. But the basic point of
non-alignment was not understood by the
people outside India and our publicity failed
there. The India-Pakistan conflict is « long-
drawn game and the recent war is nothing but
the outcome of the cold war that has continued
since 1947 0" 1948. But what about our
external publicity? The attitude of the Security
Council has made it clear that there is as yet
no full recognition of the fact that Pakistan
happens to be the provocating agency against
all the basic principles thit India has sto”d for.
But Pakistan has gained in her publicity and
has created a favourable opinion in many
countries. The political reasons are there no
doubt. But our publicity also failed and we
must recognise that also. It seems that the
majority of the people outside India could not
appreciate the clear case of India, namely, that
Kashmir forms an inseparable part of India
and that there can be no question of any
plebiscite in the changed circumstances. . The
activities of China and Pakistan have been
very intensive since 1962 and the recent
attitude of most of the Afro-Asian countries
showed how they could play their cards. The
Government of India has now thought of
sending goodwill missions to different coun-
tries. This is a well advised programme no
doubt. But it is yet to be seen whether hurried
visits of these goodwill missions will carry
any real and lasting effect on the peoples of

[ RAJYA SABHA ]
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those countries. I am a great believer in
goodwill missions which, I think, should be a
regular feature and they should be sent at
regular intervals.

480.

It is reported that foreign correspondents
have complained that adequate facilities are
not given to them to observe the situation in
all its bearings while Pakistan gives them
better treatment. They receive news from
Pakistan earlier, than from us, and naturally
when they prepare their reports they could not
base them on a correct understanding of both
sides. I would request the Government to look
into this matter very thoroughly. What has
been done cannot be undone. We learn
through experience, through our past
shortcomings and mistakes also. So a proper,
strong and vigorous plan should be formulated
now by the Government of India "or bur
external publicity.

May I suggest that a central agency may be
set up with the representatives of three
Ministries, i.e., the external Affairs Ministry,
the Defence Ministry and the Information and
Broadcasting Ministry? This central agency
should get all the news and then give proper
shape to it and make hand-outs, and the hand-
outs prepared by the central agency would go
to the proper places. The second suggestion
that I would like to make is that the accredited
representatives of foreign presses should be
provided adequate facilities. The third
suggestion that I want to make is that
information leaflets and literature should be
widely circulated in time. I repeat 'in time'
because we are told that our literature often
reaches people much later. Our leaflets and
literature must be sent to the prominent
personalities in different countries such as
legislators, members of local authorities,
chambers of commerce, etc. These leaflets
must be translated in their languages. Most, of
us are getting literature from the Soviet Union,
from Britain, from America and from
Germany. They always send out their
literature in time but as far as our information
goes, our literature does not reach the people
abroad in time. The
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diplomats stationed in foreign countries
must invite small groups to the Indian
embassies have discussions with them. I
would like to point out in this connection,
Madam, that big parties do not help so far
as publicity is concerned. Big parties may
be necessary but there must be regular
small parties where discussions on
different topics could take place. A cross
section of prominent people of respective
countries especially Senators or Members
of Parliament should be invited to India.

Lastly, I would like to suggest that
Government should also consider sending
prominent journalists and persons from
public life to foreign countries on
deputation as public relations officers for a
specific period, say, three or five years to
interpret  India  properly.  Prominent
journalist and people in public life may not
like to take up permanent Government
service but may be willing to go and take
up these jobs on deputation for a particular
period. | Some of my friends have already !
mentioned about the Ambassadors and their
offices, so I do not want to repeat those
matters. With these words, I would request
the Government, particularly * the Ministry
of External Affairs, to see that our publicity
abroad is rid of whatever defects may be
there so that in future we can really inter-
pret India properly; Thank you, j Madam.

=t My gugle  (av w@w) :
Irata gEiean, faei o gur @
WHIZ 91 § SHE AL H AT w0
a7 2 T oo aaw § wEwes w2 R
g 3% TE 99 T @I E | T A
AT FCH % FoAT FiEY 1 48 A
HEATE &1 % g o uwmee ffaest 47
FTE FATED B, TEHIE AT ATE-
Fifee fafaes 47 w18 maarer 7 ar
fedemr fafeed v a7 seindr &,
IHF 4T¢ ¥ ag 9w F¢ 7 @ d= &
FT & 1L # FrE FAEr g ey ar
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ALY, ST TAF T F AT { FiH-qgaA™
FL 0% A GEHRIL F1 7T O 7))

afw # 37 a1 § Fw w7
3T AgaT g Wi 7 7% § fr gw
art q 'z fF5 ww fagmgsaw A
atfeea@ &1 @grg @@, af gfaur &
agd ¥ oy I § wgi a% gend an
g o | 9 W & s o 7
gATL T e fear ar 41 39
2% 9% FT 30T A gHTEr ATy g mi |
g Tafan €1 fF g9 7 99 a9 w1t
wtfor &7 ; afer wufag f& = oo
gfmar & o srefearenfase arohat
EERCIE GRS
Fead Az & IHA A WO F AW
g wie ¥ F9 frewedt ot w7
FATET T W1 AHET | Al ot arfE
F 99 TET F19 W G B9 4 4% I
&l T fagwgeam 7 woeT o7 afsfazt
F1 wemT § 47 3fn F v fegmam
F W F1 S1% g § TG 9gAT 6,
FEFT GHATE AFT T GF AL GH a1 &
AT ¥ gwwl |t wifgd |

s a1 ag wd fafem w2 B
frrmm Mg aga T3 &
17 72T S FHIX TAART WS oy &
I e § i aedEr g
=iy 1| &% @t § fadeht 3w w1 F
afe & az wrm & faw dae £ f
o wirs frm &2 &7 FAE wEgal §
At 4% 99 LRl TAgal q HIeT
FH FT THAT AT FET 9C A3 gO F T9T
sit Efemm wree |faw & wwr dtoz £
AT R g g R A A g
| T OAWT gEIC TegE gl
Wi H AL AW F A g
TAT AEF & AT T T 9¢ g qfemfadt
FLq0 § | A ALY A5 TXAS §
7 7T foeft w7 § uF o frig &

482
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TR A A § AT IF g
M FL U T T g, A wm A F
W gmie AW 7 o afefady wx
ara ? femgeata @ oY qefT &, ot
uiw ¥, 7 gfaar & avew A feaem
e § | afwe S ST fageama &
1T & OoE q4F T AT § FET I
FET FY AT AT wwerr &) A v
WIEHT GEEWT TATET §oqe @, S
fafew qemm & oome & & o EAETET
AATH TET WL AFAT A T, AT O
gtz & firdiz & garar 9\ fady #1728
srAar @, 9 fEegema & A waww &
T H F@ AFN AHATT F, WL FERT
TFAHET AT HT WA 3 Al A AT AE
T a7 gwre fga W A s afew
gare faers &t st | g AT e H
ATSHT T AT AT A AN
avg a1 afardt & wom anfea; wife
7y, fauft wava 1 it F7d & ¢ T
frugm 1 ¥ & a8 77 wAar
ET ¥ TEATT of & A AwT F #
g famaedt way & faewr ogo &
AT § WX F@ T T T A E
T § v 2@ € Wi fegema
FT AT AAT®WY § IR AZ qHEHA § |
£ q7F ¥ gATL T80 OF a9 F 901 §
w17 & 97 & At ¥ ag a1 qE wigar
qrEAT § | dfew S sgirifes o g,
AT UF qATE FT G FAG AT AT &,
IEF AT¢ H SR Av % a1 #
Fgd & fag dar g fir 3 @ feegeama
FalHFT A AT E | WARH
anr wmE & fgafaer w7 o AT wE
ST § WITERE gWTT FERT F ATY W A

Fo vt 78 & | fargea & S # ag-

afardr a<ET 2 fF 48 o 1 fager
ax AT A oy AW AX E (7
AT w97 g g ¥ frig ¥y
Z T g@y @i § faer adfamr £
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| wgr AT qrEr-agy @EaT w T
Tzl ®a agr fowma wf & gart
TEA IS # AT FIH GAAT § TAHF e A
fafy w1 9o 7@ wwar  fv fegrm
F( AT F AV 2 | WAT WG IH AW
# wr F7 fgrgen & oo & a1 §
37 WX g WA FTT ARG fE
v &1 fergeam & a7 @ qa1 WAy 2,
AN AT g e g W e
F1 EIET & AT F w18 ARFLT 7D 2
fr az & o ar w47 | AT a8 gEe #
TF A% 2N IW AT KT gAT 1 31w T
FU| AT A% FAC How AT 2L AT A
T AT WA TE FT 9T WA WK
q g9 421 T A9 qoF ¥ a1 § Av\
TE F AT 3T FT AEA |

9E AtA g1 A § ag A0 FwEA
AT § AT AR H S §H AT
% gy faemar sgan § f& awwT w7
7% & o1 faera wwar #7 W9 ey §
gars wErw & f st wdr § W
ag AW ®T WS A §  SHE HEEr
FAATAT R, A U AET R @AY
fergrara & Sradest & forir av afimfe
& for & w1v ag ot ga oftmiae
feg 5w & gt 77 @ fug @1 faor fami-
= @ g, a1 umaE a3t § J aF,
afFa agf & A9 ¥ O 7 F 1§
frama gw foy oeder & Wor 3 W)
agf 9T =uFT faaaw F41 F¢ F w9 &
@RI BT g0 AWAT T, Tg 219 7E7 &Y
T | wEw # gA1 ag =ifzn fw
feraeata F1 w17 A1 A AT a9
w4 7/fa &1 agt 9 T g wifed )
qzf 4% WY WIAT 319 VW F W F
W7 AIE A1 TR TEET FU ¥ X
agt BTATE | 48 I€ A4 ¢ fr agi &
fFard St 9 | @Y 9T By w7 F
wlx 7gh &1 WO 7 gt 9% fraeor g
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G qG-aq q@gl w1 0 KT B, a9
w AT w2 A e Earaga &
Wi % fafag & §, aga w wwi §
s ioae 2fafaes g §, ag@ q gl &
wiimas arewifezn g & T &
areqgl &1 gEAETT AT Srfgd | e
A7 w9 TOHTT TG FY B

a1 gurt fagwt ¥ oedelw 2
T Afga fmdagra it A0 %
anr § 91 G5t & o 91T afemw gifo-
faw @ a1 Anr @i §, 9A a1
AEAFE T AV IAF FEWT WA
T T AA, IAH A AAYT T,
7% iy fgd foed o Y &% A1 g0
YR W F gAAEE FY | 99 aF O
¥ AE g0 A9 A% gw &g afeAigady
LAl e

o T qg |« A% @A iy fr
wgt @ 41 wefaw fawm W &1 gam
fwan wan 3, @fam @ w19 § o A
g wfed fn 7t & ot wefaw faow
agt & forur gamge fd o A% ot
fergema ¥ a7 %2 F fgegeama &7 w0
FHT FAATE G | o A% T ATE FT
z § ifww 4t g0 A7 aw 97 wvHAn
T AW AT AE @ | g v A #
fFRdr T aigenrga g d
¥ gfeas wrea afaw ar aadeiaT &
R 19 & 1 erera 7T FEE |
aHT & wwwal 7 o aw wefafes
IENT T FW HA AT WEH!, A
angare g1, A afefady & art § 39
atad g1, foa w1 $o faoft At &,
AFY WA, A A% TS F G awar |
A F feara 7 o 78t o § IA9
9 qET SYTET [T KL, Tg 319 A1 @ |
# ot 7z woewan £ fw faa 1 feegeamm
#1 afemfuadt w0 #1379 w991 &, qF

809 RS—6.
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AT FT HAT WY W A% AT THE TS
AT et w1 8 1 g st g
ag FAT 1 wTR A0 Al § TOHTT
F fordr fm far &7 Soomr 2, fiemr &0 st
2 1| afEa o0 7 quA w7 & giafoufes
fear ¢ § wowe &1 sifowr w1
afg? | rawn @ fr = @ QR
#t fom & mg #r fegrar 7 1, g
gfeam witw wfeq w1 gfeagm ow 7
foar 21, afew 9% v & ag o
il fe & saaifr g s § 97 qF
arafadl 1 g7 w7% Vo wfed;
#qifa & Aot ST F § wH TG IT
w7 A5 & |
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gEdY & at #§ § @ foemae
YT AT AFAT | A o7 G o
§ gt o fergemt qw o o g e
#rf S A € a1 97 S e
W § 1 ud A g fEoge
faurdl wifeRfags 81 & gurdr o%
e ¥ T W FgT 0% w0 & wee
o I AW A Fe adfme w
wEdT &, @1 3AY FEy an fF o
agT 9T F©  TEY, W F WG, T,
ara]ifeg ame # 7z gont for oy st wrd
RE e Ao i 41 e UM FLE
34 ore faur | ag & a1 gzd & Ay
& g Te § | A 5@ a0 ¥
g qeddy @ aw af § fr ag @
A & g w7 § S FEe 3w
N q a7 & W1 98 aE da
f& fw a7 ¥ g9 999 W €1 919
agt & i a g wwy § 1wty

Mg FEN gAIL UHEAE g a1 Tady
# T F At gae qh i, 59 q@
9 T &1 4 S4F TG I fw g W
msfrrge s g i aw A
W w § @ oW qw F gre g7 foww
| BT AT R, T T PO R A A
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# gg A 61T wgar wgw f o
wradt Pt g% 3w F S oo @
FAFT AT W F AL A S el
O 3@ I F T # sewr Aifgd |
A A AMIT I E 5 T o &
ROl 9% 9 a1 I qg qar @
gar 3 fF gt &1 w1 sfoere @, 99
R T FAT EAT @2, T fear
¢ fog o & s Wl faet g,
v o & st & o oens a9t 2,
T F T A A A & 92 F e e
TaAfa® o &1 F19 § § 97 I8
1 w97 8, IA%T grmfors A
T E | T ETF e H 9T aw
WTEHT AT 9T GUTL ATH ¥ FAET
A §, IR AR AL e, qq a7
Fgt #1§ &1 I ¥ A & qE |
Sq TF 4 I 2 & AR HT AET GHGT
a9 &% 7 IR TO TEAT AL A |
Al AT /1 UFHEAT TfedAfaer ¥
a1k ¥ T oardy wEdw & oAt ®
afrardr a7 ¥ arwar =ifgy w7 afy
CFTL & o9 99l §1 479 § @ FC
FT FT at F1% {T g aHdT §, T4
T & awht & 1 a1 & ag g b
g afenfad & X § o gurdr
CEHT F F0 Fifaw w3 a1 guh o
W agt ¥ 98 aF wEATd & A g
ay WY FE0 A W & waAre § I9n
gfeet ar swfeaee g1, 93 a9 § 91
e F FL | TEE g g
IAET FW AT qgi ¥ werfouw
AT @ W FATL AW F qe ¥ 6
TATA o wweRTy § I a1 H o9 gW
I w1§ e dAfoe W, A
I HTY WAL ZAIL AT A §
@ & g FoT ¥ gArd 7% ¥ 39
w77 w40 | gafad g7 gl g arar §
fegmis i agigmam g I am &
™ g7 991 & I F w77 §¢ QW agr
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FT qq W e ofeafadr difear st
U6 WAAT SATH TG aife gaTd ACH

£ I g R | Wy g
#IE e g, 9rg arfee & &
g @erg g, W fdt 3w & ane
gl wgré g, g I gwey
BT 06 @, 4y gwl i g
aifgdr \ wafad w= sorg awdy vagete
gfesfadr % T sifgd | dar w4
gY g & fir %Y 41 fa 3 ag ofeafodr
B WF | I TF A qF T qw
T FEI Fifower g grT, 9" T
agi afsafadt & ot &7 § a1 ofssfedy
5T 91 3gi Wifew &, IOHr g Sy
s AEl WNd a@ aw Fgi gard
afenfedy v aeg ¥ 78 & avdr 20
wafedr & srgar g f o o carr
FT F ™ G 9 F R A g
g 6T wE 5F w7 |

SHRI M. M. DHARIA (Mabharashtra):
Madam Deputy Chairman, at the outset I
would like to make it clear that I am here
to appreciate and welcome the Resolution
not because it makes a recommendation
for appointing a Committee but because
the balloting of the Resolution has given
us an opportunity to express our views at
a time when they are absolutely
necessary. So far as external publicity is
concerned, this is not the first time that it
is being criticised. It is under fire since
long and I am aware that the Ministry has
been making strenuous efforts to make
improvements in our publicity. I feel that
external publicity is not only based on
some booklets and pamphlets, some
literature and some reports here and
there. It functions like a living organism;
it is related firstly with several factors.
According to me our publicity is related
with our own policies. If our policies are
policies of determination, if we speak in
terms of self-confidence then alone it is
reflected in our own publicity and also
in our external
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publicity. It is because of our struggle or
successful fight with Pakistan, it is
because of the brave fight given by our
jawans that—there is no doubt in my
mind—even in foreign countries that sort
of image of our country which we
intended to have since long, has
definitely been created. So it is that
determination, that fight, that confidence
with which we are striving to live a
better life, and that policy which is
material if we intend to have better
publicity, and from that point of view I
believe that this publicity is necessarily
related with the functions in the country
itself.

489

It is also related to some other factors.
Our Embassies and our High
Commissions in foreign countries are
equally responsible for our publicity. Last
year I had occasion to be in the continent,
in America, in Japan and such other
countries. I feel that wherever our
Ambassadors and our High
Commissioners have been functioning
well, wherever they have remained
effective, wherever they have created
good contacts, we are having good
publicity as well, but where our
Ambassadors have failed, I think the
external publicity has also failed and
from that point of view the time has come
when we shall have to think of our own
Ambassadors and our High
Commissioners. There is no method of
giving any training so far as our
Ambassadors are concerned. I feel that
when we want to nominate good
Ambassadors, it must be obligatory on
such officials to have some sort of
training in our country prior to their
departure to that country. They should
study the history of the country, the social
aspects of the country, the traditions and
customs of the country, the geography of
the country, the economic and social
problems and language of the country.
They must be in a position to compare
what are the problems here with what are
the problems there and how it will be
possible to create that sort of mutual
understanding between the two countries.
So long as that sort

[5 NOV. 1965 ]
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of training is not given, it is really
impossible for our Ambassadors even to
make a good impact.

It is also a related aspect so far ai
external publicity is concerned. I
wa, in Japan. I was happy to know
that our Ambassador there was know
ing the Japanese language, but when
I enquired about the other officers, I
was really astonished to find that
there was none who was knowing the

Japanese language. They had never
approached Members of Parliament
in Japan. I had talks with some

Members of Parliament in Japan and
when 1 asked them about their rela
tions with our Ambassador and with
our Embassay in Japan, I was really
surprised to know that there was no
relationship whatsoever, so far as that
Embassy is concerned. Why does
this happen? Why have we failed?
The time has come to make an assess™
ment of the functioning of our Em
bassies,

The third point, so far as external
publicity is concerned, is related with
exhibitions—exhibitions of both types,
our commercial exhibitions and our
cultural exhibitions. So far as commercial
exhibitions are concerned, I do feel that it
is through these commercial exhibitions
that we can put forward, in the eyes of
the people of foreign countries, what is
going on in ou, own country. I would like
to suggest that along with the commercial
exhibitions, there should be some sort of
obligation or some sort of effort to show
at least in one stall what is happening in
our own country. What was India and
what is India today? I had a talk with
several students from our own country
while I was in foreign countries and
when I used to talk to them I found that
they were not knowing what we have
done during the last fifteen years. This is
not the case of our old students. The
students who have recently left our
country are not in a position to know
about our own country. Why should we
not make it obligatory on the part of our
students
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[Shri M. M. Dharia.] who go to foreign
countries for further education, that they
should know at least the A, B, C of the
progress that has been made in our country?
They should know something about the
Constitution of our country. It should be made
obligatory on them. Naturally these students
who can be the ambassadors of our country
should know it, but they are knowing nothing
of our country. From that point of view also, I
believe that some efforts should be made.

I also feel that in these days when the
Fourth Estate is so powerful, an effort from
that direction shall also have to be made. Of
course, I do not mean that this is an effort to
be made by the Government alone, but some
private agency shall have to come forward.
Nowadays it is through "Time", it is through
"Newsweek", it is through "Life" and some
other weeklies that the foreigners know about
India. We know that the approach of "Time"
and "Newsweek" is not at all helpful to our
country. They always remain critical and in
case we approach any American, he says:
"Well, so far as India is concerned, we know
that much." And whatever he is knowing is
definitely harmful t, our country. Why shotdd
we not make an effort to start such good
weeklies of that standard or of a belter
standard, which will create a good image of
our country, which will present not only India
but also Asia and Africa in foreign countries?
I think that sort of effort is equally necessary.

Besides, I feel that services like Air India
are also our best ambassadors. While I was in
New York, I was happy to have these remarks
from one of the American passengers. When I
asked him how he was travelling, he said: "I
am going by- your Air India". I asked him
why he was not travelling by some other
plane of some other company. He said: "T
want to reach in a safe manner." That sort of
confidence has been created by
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Air India even among the travellers »f foreign
countries. They are also our best ambassadors.
Embassies are not only those which are
functioning from offices and which are
established by the Government. Embassies
could function from various points of view
and to create such relationship several efforts
are absolutely necessary for better external
publicity. An endeavour shall have to be made
to see that all these agencies, whether they are
travellers, whether they are plane services,
whether they are com-, panies like Air India or
some other companies, some other agencies or
some other individuals, must be in a position
to reflect the charatcer of our country, the
image of our country in foreign countries. I
feel that even the tourists coming from foreign
countries to pur country also create their own
impressions. If we can afford good facilities to
such tourists, if we can make good
arrangements for these tourist; and show them
not only the places of interest but also our own
policies and our own places of progress, I feel
that they too can be very useful in giving
external publicity. I feel that no such effort is
being made. Besides, hotels and sports are also
very useful from that point of view. I have said
all these things because I feel that external
publicity is related to all these things.

Besides we require an efficient machinery.
So far as the present machinery is concerned, I
am really sorry to say this, but the way the Ex-
ternal Affairs Ministry has been conducting
external publicity, it is not related, as it should
have been, to internal publicity. The time has
come when we shall have to create a Central
Information Service for internal publicity and
also.for external publicity. It shall have to be
coordinated and * new life shall have to be
created, through which it will be possible for
us to take ou, own ideas, to take our own
culture, to make an impact of our own
ideologies in foreign countries. From that
point of view, we shall have to remain very
active and
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we shall have to remain very prompt. We have
seen and we have heard about the views of
Mr. Harold Wilson, whether it was purposely
done or not, 1 am not prepared to make any
comment, but Mr. Harold Wilson said that
Pakistan has been first aggressed by India.
Even though Pakistan had first committed an
aggression in the Chhamb area, it was the
military action lhat was taken in the Lahore
and Sialkot region of Pakistan that was
referred to by Mr. Harold Wilson. We do not
know what our Embassies ?nd our High
Commissioners were doing in those foreign
countries up to that moment. Why that
information *-as not given when the
aggression was committed by Pakistan by
sending their intruders, by crossing the cease-
fire line and also the international border in
the Chhamb area is not known.

[MR. CHAIRMAN in the Chair.]

Instead of taking that information
immediately to the foreign countries, we were
late and they were in a position to say that it
was Pakistan which was aggressed by India
and not the oth r way. So, here also we have
failed to create that sort of impact on foreign
countries by taking the news and information
to them as early as possible.

Sir, so far as these committees are
concerned, as I said in the beginning, I am not
here to support any committees and for having
any new committees because we know the
history of committees. There is a demand lor
the appointment of committees. We create
new committees. Of course, the committees
sincerely study the problem and their report is
presented. They probably manoeuvre to have
some photographs published. The report
before the Government for consideration and
after some days the report is nPRtly shelved,
as it always faajSpens Therefore, I am not
here to support the Resolution to have that
Commits [ think the External Affairs Ministry
should take
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note irom tne various speeches of tne various
views that are expressed and should make a
genuine effort to have a good sort of
combination, to have an efficient publicity. I
would like to insist once more that this
publicity is necessarily related to the policies
we pursue in our country. II we fail in our
own policy, if we are weak in our own policy,
it is not possible to have a better image of our
country outside in the whole world, and from
that point of view, I think that good efforts
shall have to be made.
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Mr. Chairman, I have spoken for fifteen
minutes and before I conclude, I thank you
very much.

Mo weowa fagramere  (Aw-
ffo) : s=oim wgew, w6 @
ard ¥ 1% snofa @t wAw oo
w1 gwi? fadwr gomaw 2, § w0 w7
WREA AL F AR L | Taek fawy
Al FEIT A AEETE qTe # gEia
457 % %2 f3ar | § fo5 ow @17 fe
wTEal & A7 37 3% F gurer & g9
F14 2 98 TiFena & fodr aga a9 )
@1 & 9 fegem & far age s
gt @2 1w e A ww i
T gd 9 FATE AT & 1 oap A
g qa € e gw 3z ofF, a7 AR,
. w71, 5% f®ar | g9 1, TATT
T TET 91T, 39 9] 29 quay ¥
fw v sy -2 2, afew o= 71 27
a1 w1 g fF wiweas % spee oy @
TMEET F wwar F gae
W # 29% fawT &, dur &7 527, @29
=37 31 IH—algw ofpemm F T
Al F g q1FE v A 3 e
fgrgema & wva? Ao mfweama 5 ey

B gad Z A% vfea § geew qa
fergram & e &1 g o=
FAEE I A9 F g 7 oifweaw &
W atal & fama % F07 99 HEw
qMG AT IT9] 59 I F foy qa17

A
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[ Ferra frarassTe]
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grax &, va¥ faars 95 a¥ 31 1 @9
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I&TT AT 3T AT A1 7 AT gy
i w wad F wfesma §F weaw
AT A7 KT AT FLA I, ITHI A
qrferra % faafadt & g w7 37
AT AZ AT 73T AATE 1 W Weqn
qrfesTrA ® giar, 3 a7 fal w1
FNTT FF AL &, AIAAAT B
qETITT FTF ATEA F | T AW
e & ¥fr wfemm & faafagt
1 FAIT F0F IR IO AT F faq
A< A3 FT AT AT ITN AZ TE
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2, QAT ¥ WL qAr gAl F J
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g7 ¥ OF AT qiAEC I § |
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g A F T A | g
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AITHT FFAT g § AT g qg
A § fe gardr faroara oF
fagreara § a% gar fawraara &
FTC §a1T foeF aFar § | ag T
T w7 f g #t e forgre got e
b | v & AT & A0 Forgrr 7 A o,
2 o1 atg A—ar 77 faarona
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o 731 B #Tw AT ACF § Tifeea
& aifaAT 1, 727 F frafaai =y
q{g v Weqr & wfd $3 Aff
T SATAT | FHIA KT FF AL T
ag #waA 2w F fay @ fa3ai & oy
Fow g @ WEA, afwvas
SATRT F&TT 79 a1 4t § B g0 mifie-
A & frarfant §1 giaT 5%, Ia91
@ arg F fad o o fr § g aw
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# a1 §3 a7 Fra §, &9 forar & fir gw
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BT §T, T TiF, TH, F 59
El FT DT F—ETH AT AT 7
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qATE F F3vE ALY AT A ) THH
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Te<1 § fir gamdr o7 wrewrfeay aadr
& TEET ZW WET TR T AT Ay
fagw waveg &, 3o ag ¥ ¢ fF
T T & WA TATE Y, AT wR
QF qraer gaewEi § i@ § Jrdn
aifed, 1 5 e & afd aewe
#f #r afes & fardr 210

& vt OF w@aTe § 07 wran e
% qV ATg< § A1 @ 4 qT TR
A1 FT A & A oY T | TG
¥ ;T A, qAARAT F FIC
fegeam & a3 wom=n g1 8 ?
ag g9 qAeHA A, IR eyl fw
T AgE qEeET § o afew 3w
wiq safaq #1 47 wew gl av fg
AT WEA AT § | T IR
w1 f wmren agE—a gu A
A F—aiw g A SE A B
gt @ fF ST gigE qEewe §
A TEA A AT & WAL SANT
a & T foar | gas &€ qaeaAi
F AW qATH, qg [ATHIA 8, Tg TATATT
g | WX ATANAL B A9E F O &
g cadrarge g wifgd, @@ @
SIRT # W1 g TiEd, yoEaTE 7 Ay
gir wifgw, wghowt qEAEET WY
qrgFeE SATET § qgt 4 g Wy |
Y ag ATa WA BT OEWS § 6T, WY
@ fesior § garewd F10

gt aw faze # g=r w7 gray g,
# ww A WTg § FEAT AZAT | HHT
aF 9§ 7 78 T 91 oo 7 ey
FAC T § WAL 1 IAE IO 4T
FT s wat feegel & weEe g Anr
of & forernt gt =g o, fowd g
& a1 7T faar smar ? At 9 widw"
oy fafardt w1 o g 71 wwfaaror
7 T THN ¢ ? ug Wik woe
agi 7¢ 43 gq o e graa §, F ol
wTawy | & Fo A T I A sy



49> Resolution re
appointment of a Parliamentary

Tsite weumrer faaviamisTe]
wfasgaeqr & gEx T q¢ ¥, ¥ FN
T WETHT T quTER ST gwy § 7
T XY A, A A ¥ Ahy, OF
a1 o gg ot SR ETAAT fivar fiv
3 gT WTE WIS F TR FT WEWT
et w1 dar E, 3 ffoet & go awic
F a7 7 fqaror &7 999 £ ) v
gy A famar &9 fear & www
gform ag g f§ wsr anfa-saaegr
aqr avf-wEEdr ¥ YT ST FWFS
AT ATH AT @ | Avi-sqEeqy
wawd a7 € & o0 § oo & wev
q AT § IV g A A, FH ¥ AT
AT # 37 WY W wife sgaedr avf-
e FT 7974 ®7 § | g 0H froe
agT WA w@ifey, Sifw awi wwe
SHT FTET F1 a7 T | AT F TR
a7 foar 8 7 w9 & wreat # gof-
sqeqy 917 Fifa-raear § &% aqe
TATE | WITH F AZT A3 A AT AeaT
FHT W1 7of-2EeqT A Sifa-sqaeay &
wT ATAY g 1 F wwwy § fEoa
an-s1aegqy § 971 wifF-ereeay €, 92
0 TS £ | EAA T w7 AT AT EE
9T AT IAH AN-gIAT T F BT
graifea 7@ 45, ¥4 F7 |
g1 | A% 417 I I WA qHIAT
AT, FA G OAAT G WIAE TG
TAT T, 77 ATA-craeqT w1 fAwim
39| A1 Ag Ay agr Ay fafot w6
auAr awa § ot 340 & o7 3T, 50
g gegfy AT afee #1 awag
gi 1 At ag wr faamt ¥ wr=EE A
AT T &, IF T AT T HFTA AT
3T A wreAry @iz w1, wwhs
Fe 5 B FY FrEAT 7O & SR
# 1 za% v Fadfort =1 9w A7 32
gr ¢ g Ww W A g g oEm
fag 35 ¥ .

" dtan 8w, g W ¥ aEr v

[ RAJYA SABHA ]

Committee to 500
review external publicity
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. SHRI LOKANATH MISRA; Sir, before you
call the next speaker, I *would like to know
whether tiie Prime Minister is going to make
a statement.

MR, CHAIRMAN: Yes,
understanding.

that is my

SHRI LOKANATH MISRA: Sir, I *would
just point out to you—if he has to make a
statement, he should not keep the House
waiting. He should have chosen such a time
in the Lok Sabha on that he could complete
his job in the Lok Sabha and come to this
House. We shouldnotbe . . .

MR. CHAIRMAN: After he has finished
his statement in the Lok Sabha, he will make
the statement here.

SHRI LOKANATH MISRA: He should
not have chosen 4-30, he should have chosen
12700 then.

MR. CHAIRMAN: I think we will wait.

SHRI T. CHENGALVAROYAN (Madras):
Mr. Chairman, I am indeed very grateful for
the high honour that has been given to me to
speak on this very important Resolution when
you, Mr. Chairman, preside, I should consider
it singularly appropriate for a discussion of this
Resolution in the particular context of the Indo-
Pakistan conflict. If in spite of the justice of our
cause, in spite of the truth of our claim, in spite
of the aggression by Pakistan and in spite of
the falsity of its case, several parts of the world
have not yet understood the basic issues
involved in the Indo-Pakistan conflict, I am
rather afraid we have not done our job of
publicity abroad. I should not be misunder-
siood when I say that we have not done our
job—it is not that the present accredited
Ambassadors in the ".. diffe'-ont parts of the
world have not done or discharged their
assignment much to the credit and to the glory
of ou, country. But I feel—and that feeling is
growing day by day—that
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mere is some inadequacy in the very method
and manner and tempo of our foreign
publicity not to keep pace with Paki.3 idu.
Therefore, it becomes necessary that we have
to reassess the nature and need of our foreign
publicity.
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Mr. Chairman, the wondering and wandering
West has not yet understood the basic issues
involved in this conflict and it has been saying
at the moment that India should be mure
considerate, that India should be more
accommodative. Even the most civilised
countries in the world which playa very great
role in international relations have been always
advisuig us to behave bette, towards Pakistan. [
am afraid we have to focus the attention of the
world on some of the very important aspects
and attributes of the present conflict. We have
got our own ideals; we have got our own ins-
titutions; we have got our own culture; we
have got our own civilisation end we require,
therefore, t, project ail these glorious aspects
of Indian civilisation and Indian life to the
world. And what is it that we find? We find
that there has been some misunderstanding
about some of the basic issuer that are involved
at the present juncture. When I say that we
have *o reassess the need and nature of foreign
publicity, I am conscious of the stern advice
which our late lamented, beloved Prime
Minister, Pandit Jawaharlal Nehru, gave to ir>,
that we should not at ail degenerate our
publicity to a propaganda level. He advised us
even to the ooint of admonishing that we are a
big nation and that we are dointf things in a big
way. The world has got its ears, it has got its
eyps nnd it ¢*n understand what we are doing.
Wilb great res-riect. Mr. Chairman, we have to
accept that advice. But in the unfortunate
context that has now overtaken our Country
and in the way in which our -./v*rc-iry.
P"kist"n, is projecting its rfwa image abroad, I
feel rather constrained to look back and say,
whether we cannot increase the tempo of our ’
foreign publicity.
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I&tui T. cnengaivaroyan.] Mr. Chairman,
wnat is the method by whien the foreign
couniries, the world, can understand
about our ideals? Our ideal of secularism
is something .singular, something that
cannot lind a parallel in the whole of
Asia—and I would go even to the extent
of saying, in any part of the world—and
yet the Tory Press in Great Britain till the
other day said the Hindu Prime Minister
of India' Look at the pitiable and colossal
igno-lance or prejudice or both that wc
witnessed in the case of their under-
standing of the basic and fundamental
foundations of our democracy. Once
again we find that we are standing lonely
on the burning deck of democracy in
Asia. We find the encircling gloom of
decadent democracy, we find the
enveloping extinction of parliamentary
institutions and yet, the world feels that
there is something Avrong, that there is
something not very good in the case of
India. I therefore feel, Mr. Chairman, that
the lime has come—and I think the hour
is also going to strike—when we have to
consider what method, what manner,
what matter we have to give to the world.
Mr. Chairman, what is it that we find to-
day in the wo-'1d? Take the case of our
own foreign policy. We have been
proclaiming to the world our dedication,
our devotion to the cause of peace. Our
late, beloved leader, Prime Minister
Nehru ewas preaching the philosophy of
peace *throughout the world and what is it
that w, find to-day? Peace is in pieces
everywhere. We feel to-day that the great
doctrine of non-alignment, which Pandit
Nehru gave as a renovation of the old
concept of diplomacy in international
relationship, has not been understood. We
feel today, therefore, that we have to pro-
ject some of the new and novel philo-
sophy, new and novel tenets of inter-
national relationship to the world and I
think our foreign publicity has to be tuned
to that level? What about the Pakistan
conflict? How has the world understood
this Pakistan conflict? When some say
that Pakistan has made an  incursion,
the world
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press says that it is just an exucfsioa.
When Pakistan has made an invesion,
they merely say that it is just peeping into
the territory of India. When Pakistan had
bombed our cities, the world was silent.
When Pakistan invaded our territory, the
word was dumb. When Pakistan began to
violate the principles of cease-fire, the
world is again silent. When Bhutto is
blowing his bombastic bubbles day by
day, there is none in this world to prick it
and it becomes therefore necessary, in my
most respectful submission, that we have
to tell the world that there has been a
magnificent misunderstanding of the
basic tenets of our country, a malicious
misrepresentation of our objectives, a
mischievous misinterpretation of our faith
and therefore it requires, i, my most res-
pectful submission, that the Ministry of
Foreign Affairs, in collaboration with the
Ministry of Information and
Broadcasting, will observe three direc-
tions in regard to foreign publicity. We
have to do three important things. One is,
it must be formative because, in many
places, opinions about India are not yet
formed. Therefore our publicity must be
directed to the formative position. In
some places, they lack information. Our
publicity must be informative in that
respect. In some cases there ha; been
misunderstanding. Our information must
be, with regard to it, reformative. There-
fore my most respectful submission for
the kind consideration of the External
Affairs Ministry ig that our publicity must
be formative, it must be informative and
it must be reformative. I am sure that if
we do all these, the publicity that we can
command in the world will be a great
thing.

We are very deeply beholden to our
beloved Prime Minister for having
thought fit to send delegations abroad at
the present conflict and I am sure that the
delegations represented by hon. Members
of this House and the other House have
done a very good job. May I on this
occasion take this opportunity to say that
when you visited some of the Arab
countries,
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what a tremendous, thrilling, electrifying
influence Mr. Chairman was able to
produce in those countries? I am sure the
whole image of India, the whole purpose
of India, the whole destiny of India and the
whole philosophy of India could not have
been ao well understood as you have been
pleased to projectt into those countries. I
therefore feel that the delegations that we
have sent abroad recently have done a very
good job. Many Members have crossed the
seas and I have not yet crossed the seas and
the only big sea that I have crossed or the
only river I have crossed is that of Cooum
in the City of Madras. I have been telling
that the whole principle of foreign
publicity is lacking that tempo, that
tradition, that twist, that tone and that tenor
which is necessary in the present context, ,
and I am sure that our Embassies abroad,
with the direction and guidance of the
External Affairs Ministry, in collaboration
with the Information and Broadcasting
Ministry, will be able to give a new mettle
and a new method for the purpose of
reorientation of our publicity machine.

I am also conscious of this fact that
with regard to the question of publicity
there is a danger of degenerating our
publicity to the degrading levels of
propaganda. I am sure, that whatever we
may do, we shall not be a party to
degrade ourselves to such base levels of
propaganda of a gutter press. We are a big
nation, we are a great nation and we are a
powerful nation and we are a nation with
a purpose. I am therefore sure that
whatever may be our enthusiasm and
anxiety for entering Into foreign publicity
in a new wav, let us be very cautious in
regard to the manner and the level of our
publicity. T am sure we shall not be a
party to such degradation. Pakistan may
have its own course.

With these words, I have very great
pleasure in associating myself with this
Resolution and I am sure, Mr. Chairman,
that this Resolution will help us to
broadcast the truth of our great nation.
May I conclude with
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this hope:  Veritas omni vincint—
Truth always triumps.

MR. CHAIRMAN: The Prime

Minister will now make a statement.

STATEMENT BY PRIME MINISTER
ON INDO-PAKISTAN RELATIONS

THE PRIME MINISTER (SHRI LAL
BAHADUR): Mr. Chairman, in the
statement which I made in this House on
the 24th September, 1965, I had given an
account of the developments culminating
in a cease-fire coming into force between
India and Pakistan at 3-30 A.M. on the
23rd September, 1965. 1 do not wish to
take up the time of the House by going
into details about subsequent happenings
which have been fully reported in the
press. I would, instead, try to present the
broad picture of the later developments
and to share with the House
Government's views and thoughts on the
various issues that have yet to be
resolved.

The cease-fire is still far from being fully
effective. The main reason for thig is the
fact that Pakistani forces have continuously
tried to occupy posts and areas which were
not in their hands when the cease-fire came
into effect. It is these violations by Pakistan
that account for the uneasy conditions that
prevail in areas where our troops are facing
the Pakistan army. The House will recall
that the actual hour of the cease-fire had to
be put off by fifteen hours beyond the
dead-line set in the Security Council
Resolution of the 20th September, 1965
because Pakistan delayed its acceptance of
the cease-fire till the last minute. During
this period which elapsed between the
acceptance of cease-fire by both countries
and its actual coming into force, Pakistani
forces were actively engaged in trying to
occupy fresh territory where-ever possible
and particularly in South-West Rajasthan.
Even after the cease-fire, Pakistani troops
did occupy a few posts and villages in
Rajasthan, which are sepa-I rated from
each other by long dis-



